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Title : The Minister of State in the Ministry of Agriculture laid a statement regarding status of implementation of the

recommendations contained in the 415t Report of the Standing Committee on Agriculture on pricing policy for Agricultural
Produce, pertaining to the Ministry of Agriculture.

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER OF STATE IN THE MINISTRY OF
CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): Madam, on behalf of my senior
colleague, Shri Sharad Pawar, I am making this statement on the status of the recommendations contained in the Forty
First Report of the Standing Committee on Agriculture (2008) on Pricing Policy of Agricultural Produce in pursuance of the
Direction 73-A of the hon. Speaker, Lok Sabha.

The Standing Committee on Agriculture examined the Pricing Policy of Agricultural Produce and presented its Report to the
Lok Sabha on 22nd July, 2008. The Report contained 12 recommendations. The Action Taken replies of the Government

were sent to the Committee on 16" July, 2009. The status of the recommendations of PSCA is indicated in the statement
enclosed.

...(Interruptions)

MADAM SPEAKER: Now, the House stands adjourned to meet again at 2 p.m.

12.11 hrs

The Lok Sabha then adjourned till Fourteen of the Clock.

14.00 hrs
The Lok Sabha re-assembled at Fourteen of the Clock.
(Mr. Deputy-Speaker in the Chair)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
Sir, may I seek your kind indulgence for one small matter?

MR. DEPUTY-SPEAKER: Yes.
...(Interruptions)

SHRI PAWAN KUMAR BANSAL: Firstly, I would seek your permission to move that the House do agree with the Tenth
Report of the Business Advisory Committee presented to the House on the 16t December, 2009.

14.0 A hrs
(At this stage, Shri K. Narayan Rao and some other hon. Members came

and stood on the floor near the Table.)

MR. DEPUTY-SPEAKER: Are you asking about Item No. 29?
SHRI PAWAN KUMAR BANSAL: Yes, Sir.

MR. DEPUTY-SPEAKER: Okay.






